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the last three years. type*wise, with reasons; 

and

(e)  whether Government propose to 
review the policy in this regard?

THE MINISTER OF URBAN DEVEL- 
OPMENT (SHRI MURASOLi MARAN): (a) 
to (d). The information is being collected and 

will be laid on the Table of the House.

(e) No, review of policy contemplated.

Change of Accommodation

8983.  SHRI MADAN LAL KHURANA: 
Willthe Minister of URBAN DEVELOPMENT 

be pleased to state:

(a) whether a number of cases of viola­

tion of policy laid down in respect of change 
of accommodation accepted on technical 

reasons have been brought to the notice of 
his Ministry;

(b) if so, the details thereof; and

(e)  the action being taken by Govern­
ment in this regard?

THE MINISTER OF URBAN DEVEL­

OPMENT (SHRI MURASOLI MARAN): (a) 

to (c). The information is being collected and 
will be laid on the Table of the House.

[Transiathn]

Rehabillatlon of Nomadic Tribes

8984. SHRI THAN SINGH JATAV: 
SHRI GOPAL PACHERWAL: 
DR. BENGALI SINGH:
PROF. RASA SINGH RAWAT:

Will the Minister of WELFARE be 
pleased to state the details of steps taken/ 
proposed to be taken for permanent settle-
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ment of nomadk: tribes. State-wise?

THE MINISTER OF LABOUR AND 
WELFARE (SHRI RAM VILAS PASWAN): 
There is no centrally sponsored scheme for 

the permanent settlement of the Nomadk: 
Tribes and this is purely a State Subject.

[English]

Shraring of Ganga Waters with Bangla­
desh

8985. SHRI MADHAVRAOSCINDIA: 

SHRI P. NARSA REDDY:

Will the Minister of WATER RE­
SOURCES be pleased to state:

(a) whether Government are aware that 

the unresolved issue of the sharing of the 
Ganga waters with Bangladesh in the Far- 
akka Barrage is posing a serious threat to 
the port of Calcutta; and

(b) if so, the steps Government propose 
to take or have taken to resolve the issue?

THE MINISTER OF STATE OF THE 
MINISTRYOF WATERRESOURCES (SHRI 
MANUBHAI KOTADIA): (a) No, Sir.

(b)  The work of formulating the propos­
als has been entrusted to the joint committee 

of Secretaries from the two countries, who 
heki their 1st meeting on 18.4.1990.

Forsign Exchange Earnings by Textile 
Industry

8986. SHRI KUSUMA KRISHNA 
MURTHY:

SHRI PRAKASH KOKO 

BRAHMBHAIT:

Willthe Mlnisterof TEXTILES be pleased 
to state:
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(a) the steps taken to devebp co-opera> 
tive stmctures such as co-operative market­
ing and processing facility for cotton grow­
ers; and

(b) the amount of foreign exchange 
earned by the textile industry during the last 

three years (year-wise) and the current 
season and which State tops the list in this 

regard?

THE MINISTER OF TEXTILES AND 
MINISTER OF FOOD PROCESSING IN­

DUSTRIES (SHRI SHARAD YADAV): (a) 
The information is being collected.

(b)  Export of textile products (excluding 

Coir, Jute and Handicrafts) during the last 

years were:

Value in Rs. Crores 

(Provisional)

1987-88 3785

1988-89 4365

1989-90 6468

Sources: Textiles Export Promotion 

Councils/Central Silk Board.

State-wise export statistics are not 
maintained.

[Translation]

Rotting of Foodgrains in Rajasthan

8987.  PROF. RASA SINGH RAWAT: 
Will the Minister of FOOD PROCESSING 
INDUSTRIES be pleased to state:

(a)  the number of warehouses of Food 
Corporatbn of India in Rajasthan and the 

branch-wise number of officers and emptoy- 
ees working therein;

(b) whether Government have recaived 

complaints about rotting of foodgrains In the 
Food Corporation of India’s godowns of 
Rajasthan;

(c) if so, the details thereof; and

(d) the action taken by Government in 
this regard?

THE MINISTER OF FOOD AND CIVIL 
SUPPLIES (SHRI NATHU RAM MIRDHA):
(a) to (d). The information is being collected 

and will be laid on the Table of the Sabha.

National Fund for Rehabliitatbn of 
Persons Returning from Guif Countries

8988. SHRI BALESHWAR YADAV: 
Will the Minister of LABOUR be pleased to 
state:

(a) whether Government propose to set 

up any National Fund for the rehabilitation of 
the persons returning from gulf countries; 
and

(b) if so, the details thereof and if not, 
the reasons therefor?

THE MINISTER OF LABOUR AND 

WELFARE (SHRI RAM VILAS PASWAN): 
(A) No. Sir.

(b)  It is for the respective State Govern­

ments to formulate polk:ies in this regard.

[English]

World Bank Aid to Upper Krishna 
Project

8989. SHRIMATI BASAVA RAJES- 

WARi: Will the Minister of WATER RE­
SOURCES k>e pleased to state:

(a)  whether the WorkI Bank has agreed 

to fund five projects under the second stage


